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Add AdaftavdtlIM

OH. atari flhtva GMtti Jfta: Will 
the Minister of BMlth and Fantfty 
Flaonln* be pleated to state:

(a) whether it is a fact that despite 
Government measures and prevention 
of Food Adulteration Act, there  is 
•till food  adulteration rampant  in 
the countrŷand

(b) if so, how Government  are' 
planning to tackle it in the Fourth 
Plan period?

The Min later of Health and Family 
Planning (Dr. 8. Chandrasekhar): (a)
the provisions of the Prevention of 
Food Adulteration Act  have  been 
made more stringent and States have 
been asked to ensure proper enforce
ment ot the Act. Even so, there is no 
denying the fact that there is still 
considerable food adulteration in the 
aountry.

(b)  The following proposals  are 
ander consideration of Government 
to tackle the problem:—

(i) Establishment of a  Central 
Unit in the Directorate Gene
ral of Health Services and 
opening of three regional offi
ces with its inspectorate staff 
and laboratory facilities.

(ii) delegation of powers of Food 
Inspectors to Deputy Superin
tendents of Police and Magis
trates First Class;

(iii) strengthening of laboratory 
facilities by the State Govern
ments; and

(lv) provision of Food Inspectors 
In urban areas in, the propor
tion of 1 to 25,000 and autho
risation of Health Inspectors 
ta. rural anas to function aa 
Food Inspectors and provin- 
irtaHaatteai >of the services in 
oonrsa d tlM
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47 M. Shrl gUntlt: Will the Minister 
af Flaaace be pleased to state:

(a) whether the Life Insurance Cor
poration advanced any loans in Goa 
for the construction of house* in ur
ban areas during 1965-66 and 1966-67;

(b) if so, the amount advanced and 
the number of houses which have been 
constructed through such loans so far;

(c) the number of applications tor 
the loans for the  construction  of 
houses m Goa still pending and the 
amount involved therein; and

(d) the action taken to  expedite 
their sanction?

The Deputy Prime Minister  and 
Minister of Finance (Shri  Morarji 
Deaai): (a) and (b). Yes, Sir. While, 
during 1965-66 no loans were  dis
bursed by the L.I.C. in Goa for the * 
construction of houses in urban areas, 
in 1966-67 Rs. 1,17,000 were disbursed 
in respect of two houses which  are 
nearing completion.

(c)  and (d). One application  for 
Rs. 1 lakh is under consideration by 

the Corporation.
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